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PAPERS LAID ON THE TABLE

Rzrorr oF REVIEW COMMITTEE ON
UNIVERSITY GRANTS CoMMIsSION
(JANUARY, 1877)

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUNDER):
I beg to lay on the Table a copy of
ihe Report (Hindi version*) of the Re-
view Committee on the University
Grants Commission (January, 1877).
[Placed in Library. See No, LT-
2057/78].

DETAILED DEMANDS FOR {GRANTS OF
MinisTry oF LABoUR For 1978-79

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA). I beg to
lay on the Table a copy of the Detailed
Demands for Grants (Hindi and
English versions) of Ministry of Labour
for 1978-79. [Placed in Library. See
No. LT-2058/78].

ANNUAL REPORT AND CERTIFIED AC-

COUNT3 OF KENDRIYA HIND' SHKSHA

MANDAL, Acra For 1078-77 awxp
STATEMENTS

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI.
MATI RENUKA DEVI BARAKATA-
KI): I beg to lay on the Table:—

(1) A copy of the Annual Report
{Hindi and English versions) of the
Kendriya Hindi Shikshan Mandal,
Agra, for the year 1076-77 together
with certified Accounts.

(2) A statement (Hindi and
English versions) explaining that
Qovernment are in agreement with
above Report and therefore mo sepa-
rate Review on the working of the
Kendriya Hindi Shikshan Mandal,
Agra i3 being laid.

(3) A statement (Hindl and
English versions) showing reasons
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for delay in laying the documents
mentioned at (1), and (2) above.

[Placed in Library. See No. 2058/78].

NOTIFICATION TUNDER URBAN LAND
(CerLmng awp RecuraTiON) AcT.

fmfer oite e wwr qf site
grie swre ¥ qew W (st Tm
fowe) : & sl qfie (wifirwae dar
war fafrqew) wiafraw, 1976 ®
6T 468 ¥ ImTA (3) ¥ wwwiw
i win (wirwms dwr mar fafa-
TaR) (g dwvew) fraw, 1078
(ferdt mar sy weFewr) #r T
wfe ot feats 25 7, 1978 & wew
& Towa § wiageTr g1 "owie
fre 417 % wwifim gg & aar o=
STEATOTE WA GWT N 9 WA

g1
|Placeg n Library. See No. LT-2060/
78].

NoTIFICATION TUNDER Rice MILLING
InpusTRY (REGULATION) ACT.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): I beg to lay on the
Table & copy of the Rice-Milling
Industry (Regulation and Licensing)
Amendment Rules, 1078, (Hindi and
English versions) published in Noti-
flcation No. G.SR. 408 in Gazeite
of India dated the 25th March, 1978,
under sub-gection (4) of section 22
of the Rice-Milling Industry (Regu-
lation) Act, 1958,

[Placed in Library. See No. LT-2061/
78].

MR. SPEAKER: On item No. 8 Mr.
Bosu, you have an objection.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, I would request
the House to consider a debate. I
have come to know this much that an
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